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WRITTEN ANSWERS TO QUES-
TIONS
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Hill Stations for Railway 
Conecmton

*23. SHRI PARIPOORJN AN AND
PAINULI • Will the Minister 0! RAIL-
WAYS be pleased to state:

(a) what is the criteria fixed for 
identifying a hill station for issuing 
railway concession tickets;

(b) whether the pilgrim centres in 
the hills have been included in the 
list of such hill stations; and

(c) whether the proposal for in-
cluding Handwar, Rishikesh and 
Kotdwar in the said list has been 
implemented?

THE MINISTER OF STATE IN THE 
MINXSRRY OF RAILWAYS (SHRI 
MOHD. SHAFI QURESHI: (a) The

following criteria has so far been 
adopted for identifying a particular 
station as a hill station for the purpose 
of issuing railway concession tickets: —

(i) that the station is of sufficient
tourist importance and has 
been identified as such by the 
concerned State Government.

(ii) that the Station is such that
the non-tourist traffic i& not 
large and concessional return 
tickets would be commercially 
viable for the Railways.

(b) No Sir.

(c) The question of extending the 
hill station concession to Handwar, 
Rishikesh and Kotdwar is under consi-
deration and a decision will be taken 
in the bght of the criteria laid down 
for the purpose.

Sale of Drags imported by S.TC.

*24 SHRI BHALJXBHAI PARMAR: 
Will the Minister of CHEMICALS AND 
FERTILIZERS be pleased to state:

(a) what was the policy for the 
allocation and supply 0/  Methyl Dopa 
to private sector companies through 
State Tradir'g Corporation during 
1975;

(b) whether Methyl Dopa specifi-
cally imported by State Trading Cor-
poration was not being offered to the 
parties at the existing prices fixed 
under the Drugs Price Control Order; 
and

(c) what action Government pro-
pose to take to avoid preferential 
procurement prices of various drugs 
and pharmaceutical items im p irte i 
by State Trading Corporation tns-o- 
n s when they are imported by the 
parties themselves?
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THE DEPUTY MINISTER IN THIS 
MINISTRY OF CHEMICALS AND 
FERTILIZERS (SltKl C P. MAJHI*: 
(a) DdSTD units are released all cana-
lised items including Methyl Dopa to 
the extent of the consumption during 
any of the* last two years of the quan-
tity recommended by the State Drug 
Controller whichever is less Depend, 
ing upon the licensed capacity, higher 
releases are recommended merits of 
each case

During the year 1975 76, following 
units including small scale units were 
recommended release of Methyl Dopa:

Tonne*

I M/s. ID ’L 

a M/s. M Tck Sharp & D >hme

3 Djy*s M died Storw

4 Tb?m  s

5 Sune *ta Libs
6 Gujarat Pnarmic uticals

7 M/*- X jm|*oop»! fit Co.

8 M/s U Uquc Chcm u h

9 M/v C i'i'a Labs

2

zoo kg. 
200 kg

200 kg

200 kg

Name of the Party Allocation
ordar Quantity 
date

i M/s 
D.lhi

ID?L New
11- 2-76

2 Themis
Ch.rnic.iis, Vapi, 
Gujarat

3 M/«. 
Acat 
ciitta

D*;p» Mc- 
Storcs, Cal-

4 Oujuat 
Pharm >c uticaU,
Ahm t*«bid

5 M,/s. Jag«on
«  C >, Find a bad

6 M/v Umq »e Che 
m cils, Bomhpy

7 M̂ * Ci.̂ iia
Libiratonei. Pvt 
L**4 Ahmtfdsbad

T o t m

Kg

xooo

3000

XOOO

200

533

200

4800

Th • t »U >w ng q mu t.f, cn released 
cjrli r

T M s Mertk 
m , Bombay

2 *ED?L,
Nei» D dhi

S h a r p  &  ] > > h -  
M a y  1 9 7 5

V'ar »ou& 
*11 Cltiotl 

Ord<rr»

Kgs

2000

4500

M/s. Suneeta, however, intimated 
that they are surveying the market 
and will intimate whether they are 
interested in the release of Methyl 
Dopa or not in due course.

(b) Allocation orders have been Issu-
ed for release of Methyl Dopa at the 
approved price of Rs. 975 per kg ex-

I*»JOO

(c) STC floats tenders to cover their 
purchase programme in accordance 
with the Imoprt Plan axed for the year. 
Th* decision to buy from a particular 
source/sources is taken by the manage-
ment of the STC baaed on their com. 
rrterciai judgement The canalised 
drugs are sold by the STC/IDPL at
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prices flxed by the Government under 
provikonioS''ttieujpi (Prices ’Control* 

Prder, 1970.

XnfercJuiU^q, of Qfcect Twin between 
f tw m n-K ubffllr a u i  Kerala

•26. SHRI A. K. GOPALAN: Will
the Minister of RAILWAYS be pleased 
to state:

(a) whether Government are consi-
dering to introduce a direct train 
connecting ; jwnmu-Kashmir and 
Kerala; and

(b) if so, the salient features there-
of?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MOHD. SHAFI QURESHD: (a) No.
Sir.

(b) Does not arise.

Loss incurred by Plants of Fertilizer 
Corporation of India

•27. SHRI MOHINDER SINGH 
GILL:

SHRI Y. ESWARA REDDY:

Will the Minister of CHEMICALS 
AND FERTILIZER'S be pleased to 
state -

(a) whether the six plants of the 
Fertilizer Corporation of India are 
expected to incur an overall loss of 
Rs. 2 cJOies during 1975-76 as against 
some profits last year;

(b) if so, the reasons therefor; and

(c) the measures being taken to 
check such reverses?

THE DEPUTY MINISTER IN THE 
MINISTRY OF CHEMICALS AND 
FERTILIZERS (SHRI C. P. MAJHI): 
<a) to (e). Despite an improvement Jr. 
the production, the overall loss of the 
Corporation during 1975-76 is estimate 
a t Rs. 20.97 crores. Of the six operat-
ing units of the Corporation, five will

be incurring loas. The main rensone 
for the losses are increase In the cost 
of inputs like naphtha, tule oil, <noai, 
sulphur, electricity etc. and increase 
in the fixed cost like salaries and wages 
and repairs and maintenance. Reduc-
tion in the price of methanol and in 
NPK fertiliser also contributed to the 
loss. Government have set up a Com-
mittee to study the present basis for 
pricing of fertilizers and recommend a 
pricing policy that would ensure a fair 
return on investment on a sustained 
basis.

Equitable Distribution of New 
Wagon Orders

*28. SHRI M. KAL YAXASUNDA- 
RAM: Will the Minister of RALIWAYS 
be pleased to state:

(a) whether Government have de-
cided to distribute equitably the new 
wagon orders; and

(b) if so, the salient features there-
of?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MOHD. SHAFI QURESHI): (a) Yes.
Sir.

(b) Offers for placement of addi-
tional orders for 15,555 wagons (in 
terms of four wheelers) have fceen 
made to the JO active units in ibt 
wagon building industry, in an equit 
able manner so that backlog plus addl 
tional orders will give a uniform tear 
for about three years to units base 
on their anticipated production.

Construction of Sakri-Hasanpur Ne* 
Railway Line

•35. SHRI RAM BHAGAT PAS- 
WAN. Will the Minister of RAILWAYS
be pleased to state:

(a) whether a  sum of Rs. 5 crores 
had been included or sanctioned in 
the budget for 1975-76 for the cons-
truction of Sakri-Hasanpur new rail-
way line;




